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ORDER 

PER N.K. BILLAIYA, AM: 

 ITA No.1062/Del/2021 and 1063/Del/2021 are two 

separate appeals by the assessee preferred against two separate 

orders of the CIT(A), Ghaziabad dated 31.03.2014 pertaining to 

A.Y.2008-09 and 2011-12.   

2. The appellant filed two separate applications dated 

09.11.2022 and seeking permission to withdraw the impugned 
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appeals.   Since no objection has been raised by the DR both the 

appeals are dismissed as withdrawn.   

3. Decision announced in the open court on 16.11.2022. 
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